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rerer FHIY, T AL/, TH 3.

MINISTRY OF RAILWAYS
(Metro Railway)
NOTIFICATION

Kolkata, the 4th June, 2026

S.0. 2865(E).— WHEREAS, the land, building, street, road, passage or the right of user or easement therein,
specified in the Schedule, are required for the purpose of construction of Joka to Diamond Park Metro Project
(Phase-1) and other works connected therewith in the metropolitan City of Kolkata;

AND WHEREAS, the Central Government is satisfied that such requirement of additional lands, buildings,
streets, roads, passages or the right of users or easement therein are required for public purpose;

AND WHEREAS, the plan bearing drawing number RVNL/KOL/METRO/JOKA DIAMOND
PARK/2025/1/Rev.-R1 of the area specified in the Schedule, is available for inspection in the office of the Competent
Authority at 39/1, Rash Bihari Avenue, (1% Floor), Kolkata-700026;

NOW, therefore, in exercise of the powers conferred by sub-section (1) of section 7 of the Metro Railways
(Construction of Works) Act, 1978 (33 of 1978), the Central Government hereby declares its intention to acquire the
additional lands, buildings, streets, roads, passages or the right of users or easement therein, as specified in the
Schedule;

Any person interested in the said lands, buildings, streets, roads, passages or the right of users or easement
therein, as mentioned in the Schedule may, within twenty-one days from the date of publication of the substance of
this notification, object under sub-section (1) of section 9 of the said Act to such acquisition. Every objection under
sub-section (1) shall be made to the Competent Authority in writing and shall set out the grounds thereof, and the
Competent Authority shall give the objector an opportunity of being heard either in person or by a legal practitioner
and may, after hearing all such objections and after making such further enquiry, if any, as the Competent Authority
thinks necessary, by order, either allow or disallow the objections.

Any order made, by the Competent Authority under Sub Section (2) of Section 9 of the said Act shall
be final.
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LAND SCHEDULE FOR PRIVATE LAND

SCHEDULE OF PRIVATE LAND TO BE ACQUIRED FOR CONSTRUCTION OF JOKA - IIM METRO
PROJECT IN CONFORMITY WITH ACQUSITION ALIGNMENT DRAWING PARTAINING TO JOKA
TO DIAMOND PARK METRO CORRIDOR

RS Area to
Sl Mouza with Dé | Part/Full be Nature of Land Boundary of Stretch of
No. | Jurisdiction List No. Nog Acquired | acquisition Land under Acquisition
' (in Sgm.)
1 85 Part 461.00 Permanent North: Mouza - Hanspukuria, J.L.
No. 20,
2 84 Part 222.00 Permanent .
South: Mouza - Chackraju Molla,
SARMASTERCHAK J.L No.18,
J.L.No. 17 East: Mouza- Banagram, J.L. No.
3 81 Part 189.00 Permanent 16,
West: Mouza- Daulatpur, J.L. No.
79
4 372 Part 269.00 | Permanent | North: Mouza-Joka, J.L. No. 21,
5 424 Part 29.00 Permanent South: Mouza - Sarmasterchak,
J.L No.17,
HANSPUKURIA
6 J.L. No. 20 515 Part 102.00 Permanent East: Mouza- Banagram, J.L. No.
16,
! 514 Part 10.20 Permanent West: Mouza- Daulatpur, J.L. No.
79
8 998 Part 27.00 Permanent | North: Mouza - Paschim Barisha,
9 999 Part 32.00 | Permanent J.L. No. 19,
10 646 Part 267.50 Permanent | South: Mouza - Hanspukuria, J.L
11 643 Part 29.00 Permanent No. 20,
JOKA . . .
12 991 Part 78.72 Permanent East: Mouza- Paschim Barisha,
J.L. No. 21
13 992 Part 3530 | Permanent J.L. No. 19, & Mouza-
i Hanspukuria, J.L No. 20,
14 650 Part 60.78 Permanent
West: Mouza- Purba Barisha, J.L.
15 651 Part 30.78 Permanent No. 23, & Mouza- Kalua, J.L. No.
16 653 Part 20.42 Permanent 22
Total Area (Sqgm.) 1863.70

SCHEDULE OF PRIVATE LAND TO BE ACQUIRED FOR CONSTRUCTION OF JOKA - DIAMOND
PARK METRO PROJECT IN CONFORMITY WITH ACQUSITION ALIGNMENT DRAWING
PARTAINING TO JOKA TO DIAMOND PARK METRO CORRIDOR

Mouza with Area to be
Sl. Jurisdiction List R.S.Dag Part/Full Acquired NatL_Jr_e_of Land Boundary of S_tr_e'_cch
No. No. . acquisition of Land under Acquisition
No. (in Sgm.)
1 654 Part 209.7188 Permanent North:
2 JOKA 677 Part 17.344 Permanent | Mouza- Paslflh'”IgBar'Shaa J.L.
0.19,
3 JL. No. 21 675 Part 153.770 Permanent
4 674 Part 87.8567 Permanent South:
5 673 Part 908.529 Permanent Mouza -Hanspukuria,
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6 679 Part 84.570 Permanent J.L. No. 20,
7 846 Part 404.946 Permanent East-
8 669 Part 194.687 Permanent Mouza- PasMBarisha, JL.
9 663 Part 566.2544 Permanent No. 19, & Mouza-
10 1014 Part 10.8115 Permanent Hanspukuria,
11 803 Part 280.1434 Permanent J.L.No. 20,
12 801 Part 168.3792 Permanent West:
13 812 Part 214.3952 Permanent Mouza- Purba Barisha, J.L.
14 813 Part 77.7835 Permanent | NO- 23, & Mouza- Kalua, J.L.
15 815 Part 114.3753 Permanent No. 22
16 795 Part 98.508 Permanent
17 1050 Part 131.4521 Permanent
18 794 Part 284.4092 Permanent
Total Area (Sgm.) 4007.934

[F. No. MRTS/W-90/LA/Joka — Diamond Park]
SHAILESH KUMAR, Chief Engineer/O&M
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